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bases and also for fishing; and if so,
will Government avail of this offer
to develop Okha port which is a very
natural port which can then be used
not only for defence purposes but also
as an outlet on the west coast?

SHRI M. R. KRISHNA : Probubly
the Transport Minister will be able
to answer this question. As far as De-
fence is concerned, I only say that
if it cannot be done with our own
resources, we might seck the assis-
tance of some other country wher-
ever required.

SHRI M. L. SONDHI: From our
experience in 1965 on the west coast,
would the Minister be prepared to
tell the House that the policy of going
in for aircraft carriers was miscon-
ceived, and a large amount of money
could have been saved and devoted
to the development of Okha as a
naval base? -

SHRI M. R. KRISHNA: At onc
time, aircraft carrier might have been
considered to be too expensive, but
when we see the preparations going
on on the other side, specially by
our cnemies, I do not think any
craft that the Defeice Ministry to-
day has can be considered unneces-
sary.

SHRI M. L. SONDHI : That was not
my question,

SHRI SAMAR GUHA: Is there any
declared enemy of India?

MR. SPEAKER: He ought to know.

SHRI SAMAR GUHA: He might
have said ‘potential enemy’.

SHRI M. R. KRISHNA : I think you,
?ir, can help us to answer this ques-
ion.

MR. SPEAKER: He is asking ﬁ
question which is a matter of opinio!
which I thought I should reject. Now
he does not stop there, Shrimati
Sharda Mukerjee.

SHRIMATI SHARDA MUKERJEE:
When there is an air force and army
complex in Okha, has the Minister
considered the fact that in order to
have an effective and complete de-
fence complex., we would have to
have a naval complex also? If so, why
is the Ministry still considering this
matter in view of the fact that there

its a;) ever-present danger from Pakis-
an?
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SHRI M. R. KRISHNA: The hon.
lady member is an expert in defence
matters. She says we have got a school
there...

SHRIMATI SHARDA MUKERJEE:
Not school. We have got an army and
air force complex there.

SHRI M. R. KRISHNA: It is a co-
ordination of these three wings. We
have got a school where this is taught.
We are alive to this.

SHRIMATI SHARDA MUKERJEE;
It is a defence complex, not a school.
Why have Government not taken a
decision to have a naval station also
developed there?

SHRI M. R. KRISHNA: Co-ordina-
tion is perfect.

SHRIMATI SHARDA MUKERJEE:
They have opened an air force station
and an army station there. Why have

they not developed a naval complex
also?

MR. SPEAKER: She is not asking
a question, but giving a suggestion.

SHRIMATI SHARDA MUKERJEE:
It is not a suggestion.

SHRI RANJEET SINGH: Let me
put it as a question,

MR. SPEAKER: Next question.

I qqr e e faww

*637. st TH WQTe  wTeTAT™ ¢
FAT T RAAT 30 WTH, 1969 & ATfF
S HEAT 1416 F I F wEH § 08
AT A FO TG fF

(%) =1 7g 7% & f& m7Fc &

_1968-69  FF AT FHT T3 TN

21.70 #% w7 faq g

(w) 71 ag ¥ a9 & fo oo Aar
FIVHI FCIR 77 82971 & ¥ wfywiw
wfar #1 o 9T w9 TR 8, foad
afmREEET w & oA o oam oTm
s 2 O

() afz g, = €94 sar wreor § 7



23 Oral Answers

IwEr  (simfa  afe wmd) ¢
(F) &, g T F arfes oA
1968-69 & faw 1

(@) s 78

(w) s T Iz o

St TH TS AT Aege JgIed
7g AT {1 9 FeR foma # faar
STt &, a8 S @vel & fag fagr smar §,
afe 7@ am@ = wefe O I @ 93w
# 1 € § 5 98 ar0 T dae R
R & g= fFar s &, o9 ) @9 @
forar ST & 1| & ST 9w g R ogw
s & gy 7 WG g&FT § FTER
FTHX A F47 979 aqar a7 g, 6w
iR Ffag ?

SHRIMATI NANDINI SATPATHY:
The hon. member is under the pre-
sumption that much more money has
been spent in the Kashmir Valley
than in Jammu. This is not correct.
The Gajendragadkar Commission,
which was appointed some time ago

ky the J. & K. Government, has said
this in their report:

“There does not, therefore, seem
to be justification for the complaint
of there having been deliberate dis-
crimination exercised against either
region”.

I am just quoting a sentence from the
Report to show that it is not at all a
fact that more money has been spent
in the Kashmir Valley,
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MR. SPEAKER: This does not
arise out of the original question. He
might table a separate question.
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MR. SPEAKER: It does not arise
out of this.
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SHRI BAL RAJ MADHOK: The
question was of discrimination bet-
ween two regions of Jammu and

Kashmir. Here also there is discrimi-
nation,

MR. SPEAKER: The Gajendragad-
kar Commission’'s report has been
quoted to disprove that,
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SHRI INDER J. MALHOTRA : One
of the major recommendations of the
Gajendragadkar Commission was the
establishment of regional and State
Development Boards. May I know
whether this recommendation has
been fully accepted and implemented
by the State Government?

THE PRIME MINISTER, MINIS-
TER OF FINANCE. MINISTER OF
ATOMIC ENERGY AND MINISTER
OF PLANNING (SHRIMATI INDIRA
GANDHI): The Gajendragadkar
Commission recommended the Re-
gional Development Board; The State
Government have already set up a
State Development Board; and have
decided to set up Regional Boards
under its auspices—one for Jammu,
one for Kashmir and one for Ladakh.
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SHRIMATI NANDINI SATPATHY:
In Jammu and Kashmir the plan and
non-plan expenditure during the
period 1956-57 to 1965-66 is as follows.
From 1956-57 to 1960-61 in the Jammu

region it is Rs. 16.30 crores in the
Kashmir region it is Rs. 16.26 crores.
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SHRIMATI NANDINT SATPATHY:

It has been decided to spend Rs. 11.83
g;ores in the Ladakh region in 1968-
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SHRIMATI INDIRA GANDHI:
What development?
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MR. SPEAKER: Assurances are not
given in the Question Hour. It is
meant for eliciting information,

Production in Ordnance Factories in
West Bengal

*639. SHRI RANJEET SINGH:

SHRI NARAYAN SWAROOP
SHARMA :

Will the Minister oi DEFENCE be
pleased to state:

(a) whather it is a [act that since
March, 1968, the production schedule
of the Ordnance Factories situated
in West Bengal has been lagging
behind; and

(b) if so, whether it has adversely
affected the supply position in the
services?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L. N. MISHRA): (a) No, Sir.
The production schedule of the Ord-
nance Factories situated in West
Bengal has, ty and large, been main-
tained.

(b) No, Sir.

SHRI RANJEET SINGH: First 1
would like to have a clarification of
the words “by and large”. This clarifi-
cation I must have before I can ask a
supplementary. He says they have
Lbeen able to maintain production by
and large. It means that we have not
heen able to maintain the target but it
is touching somewhere near that, In
the ordinary usage of the language
the phrase means “short of target”.

SHRI L. N. MISHRA: As the hon.
Member has not understood the mean-
ing of “by and large”, I would like





